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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 21.05.2019 (TUESDAY) 

COURT OF CHAIRPERSON 

10:30 AM 

 

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson, Hon’ble Mr. Justice A.I.S. Cheema, 

Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member (Technical). 

  For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A No. 1706 of 

2019 in Comp. 

App. (AT) (Ins) 

No. 278 of 2019 

C.Konguvel & Anr 

Vs. 

K.Gopinath & Anr. 

Angad Mehta  P.K.Ganesh 

2.  Comp. App. (AT) 

(Ins) No. 177 of 

2019 

 

Sagar Sharma & Anr. 

VS. 

Phoenix ARC Pvt Ltd & Anr. 

Mahesh Agarwal Suresh  

Dhobal (R1) 

Dhruv Malik-IRP 

3.  Comp. App. (AT) 

(Ins) No. 202 of 

2019 

Janak Goyal & Anr. 

Vs. 

Satyendra Jain & Anr. 

Anuj Bhandari Rakesh Mittal 

4.  Comp. App. (AT) 

(Ins) No. 211 of 

2019 

Prithvi Raj Kasana 

Vs. 

Kapil Arora & Ors. 

Santosh Ram Prachi Johri-R1 

Sanjeev Soni 

5.  Comp. App. (AT) 

(Ins) No. 271 of 

2019 

Daiyan Ahmed Azmi 

Vs. 

Rekha Kantilal Shah, Liquidator  & Ors. 

Davesh Bhatia  Rajesh Bohra-R1 
Premtosh Mishra-R2 
Rekha K. Shah 

6.  Comp. App. (AT) 

(Ins) No. 344 of 

2019 

Janmejaya Mahapatra 

Vs. 

Flsmidth Pvt. Ltd. & Ors. 

Sreenita 

Ghoshdastodar 
K.V. Balakrishnan-
R1 
Misha-R4 

  For Admission (Fresh Cases) 

7.  Comp. App. (AT) 

(Ins) No. 386 of 

2019 

 

Premal Parekh 

Vs.  

Asit C Mehta Investment Intermediates 

Ltd.& Anr. 

Abhishek Aggarwal C.S. Gupta 

8.  Comp. App. (AT) 

(Ins) No. 542 of 

2019 

 

Arun Kumar Jain 

Vs. 

P.K. Industries Pvt. Ltd. & Anr. 

Sanjeev Sagar  

9.  Comp. App. (AT) 

(Ins) No. 543 of 

2019 

Naik Environmental Engineers Pvt. Ltd. 

Vs. 

Lucina Land Development Ltd. 

Prabhat Chaurasia  

10.  Comp. App. (AT) 

(Ins) No. 544 of 

2019 

Ashish Choudhery 

Vs. 

Unipik Automation Solutions & Anr. 

Sumit K. Batra  

11.  Comp. App. (AT) 

(Ins) No. 545 of 

2019 

R. Balarami Reddy 

Vs. 

Sutanu Sinha 

G. Arun  

12.  Comp. App. (AT) 

(Ins) No. 546-549 

of 2019 

State Bank of India 

Vs. 

Varanasi Auto 

Vipin Jai  

13.  Comp. App. (AT) 

(Ins) No. 550 of 

2019 

SV. Ramasamy 

Vs. 

S. Muthu Raju & Anr. 

Juhi Bhambhani  
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  For Admission (After Notice) 

14.  Comp. App. (AT) 

(Ins) No. 04 of 

2019 

Smart Timing Steel Ltd. 

Vs. 

National Steel & Agro Industries Ltd. 

Sanjay Grover Tishampati Sen 

15.  Comp. App. (AT) 

(Ins) No. 19 of 

2019 

 

N.S. Rangachari  

Vs. 

Consolidated Construction Consortium 

Ltd. 

Ashish Kumar 

Upadhyay 

M.P. Parthiban 

16.  Comp. App. (AT) 

(Ins) No. 273 of 

2019 

Sundaresan Nagarajan, 

Resolution Professional for  

P Dot G Construction Pvt Ltd. 

Vs. 

P Dot G Construction Pvt Ltd & Anr. 

Sayed Mustafa 

Mumtaz 

Govind Manoharan 

Sudhanshu 

Prakash 

17.  Comp. App. (AT) 

(Ins) No. 288 of 

2019 

Jyoti Ltd. 

Vs. 

Prasad & Company (Project Works) Ltd.  

Juhi Bhambhani Abhay P. Kolte 

18.  Comp. App. (AT) 

(Ins) No. 377  of 

2019 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Sachet Infrastructure Pvt Ltd  

With 

Shardul S. Shroff Manisha 
Choudhary 

19.  Comp. App. (AT) 

(Ins) No. 378  of 

2019 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Superlative Infrastructure Pvt Ltd. 

With 

Shardul S. Shroff Manisha 
Choudhary 

20.  Comp. App. (AT) 

(Ins) No. 379  of 

2019 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Magad Realtors Pvt Ltd. 

With 

Shardul S. Shroff Manisha 
Choudhary 

21.  Comp. App. (AT) 

(Ins) No. 380  of 

2019 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Mehak Realtech Pvt Ltd. 

With 

Shardul S. Shroff Manisha 
Choudhary 

22.  Comp. App. (AT) 

(Ins) No. 381 of 

2019 

 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Sameeksha Estate Pvt Ltd. 

With 

Shardul S. Shroff Manisha 
Choudhary 

23.  Comp. App. (AT) 

(Ins) No. 382  of 

2019 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Manogayan Estates Pvt Ltd. 

With 

Shardul S. Shroff Manisha 
Choudhary 

24.  Comp. App. (AT) 

(Ins) No. 383  of 

2019 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Bhisham Infrastructure Pvt Ltd. 

With 

Shardul S. Shroff Manisha 
Choudhary 

25.  Comp. App. (AT) 

(Ins) No. 384  of 

2019 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Neeleshwar Mines & Minerals (India) 

Pvt.  Ltd. 

With 

Shardul S. Shroff Manisha 
Choudhary 
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26.  Comp. App. (AT) 

(Ins) No. 385  of 

2019 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Jamvant Estates Pvt Ltd. 

Shardul S. Shroff Manisha 
Choudhary 

27.  Comp. App. (AT) 

(Ins) No. 308-309 

of 2019 

Sumit Aggarwal 

Vs. 

Silvertoan papers Ltd & Ors. 

Gautam Singh  

28.  Comp. App. (AT) 

(Ins) No. 411 

of 2019 

 

U Balakrishna Bhat 

Vs. 

Uttar Pradesh Power Corporation Ltd. 

&Ors. 

Sunil Fernandes Akshat Jain (R2) 

29.  Comp. App. (AT) 

(Ins) No. 412 

of 2019 

Agarwal Coal Corporation Pvt. Ltd. 

Vs. 

Sun Paper Mill Ltd. & Anr. 

Varsha Banerjee  

30.  Comp. App. (AT) 

(Ins) No. 434 of 

2019 

Arun Enterprises 

Vs. 

Mansfield Cables Company Ltd. & Anr. 

Gautam Singh Pulkit Agarwal 

   

02: 00 PM 

 

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson and Hon’ble Mr. Justice Bansi Lal Bhat, 

Member (Judicial). 

    For Hearing (Part Heard) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.     Comp. App. (AT) 

(Ins) No. 242 of 

2019 

 

Standard Chartered Bank 

Vs. 

Satish Kumar Gupta, R.P. of Essar Steel 

Ltd. & Ors. 

With 

Anushree Kapadia Raunak Dhillon-RP 

Anannya Ghosh-

(R2,3,4&5) 

Dhurv Malik-R8 

Ruby Singh Ahuja-

R28 

2.  Comp. App. (AT) 

(Ins) No. 243 of 

2019 

 

Standard Chartered Bank 

Vs. 

Satish Kumar Gupta, R.P. of Essar Steel 

Ltd. & Ors. 

With 

Anushree Kapadia Raunak Dhillon-RP 

Anannya Ghosh-

(R2,3,4&5) 

Dhurv Malik-R8 

Ruby Singh Ahuja-

R28 

3.  Comp. App. (AT) 

(Ins) No. 257 of 

2019 

Prashant Ruia  

Vs.  

State Bank of India & Ors. 

With 

 

Nakul Mohta Misha-COC 

Raunak Dhillon-RP 

Ruby Singh Ahuja 

4.  Comp. App. (AT) 

(Ins) No. 265 of 

2019 

 

Committee of Creditors of Essar Steel 

India through State Bank of India 

Vs. 

Satish Kumar Gupta & Ors. 

With 

Pallavi S. Shroff Raunak Dhillon-RP 

Ruby Singh Ahuja 

5.  Comp. App. (AT) 

(Ins) No. 266 of 

2019 

State Bank of India & Ors. 

Vs. 

Standard Chartered Bank & Ors. 

With 

Anannya Ghosh Raunak Dhillon-RP 

Ruby Singh Ahuja 

6.  Comp. App. (AT) 

(Ins) No. 279 of 

2019 

 

Vinayak Road Carriers  

Vs. 

State Bank of India & Ors. 

With 

Anand Verma Siddharth Kant-R1 

Raunak Dhillon-R3 

Ruby Singh 

Ahuja-R4 

7.  Comp. App. (AT) 

(Ins) No. 290 of 

2019 

Essar Bulk Terminal Ltd. 

Vs. 

State Bank of India & Ors. 

Prachi Johri Ruby Singh Ahuja 
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With 

8.  Comp. App. (AT) 

(Ins) No. 291 of 

2019 

Arkay Logistics Ltd. 

Vs. 

State Bank of India & Ors. 

With 

Sumesh Dhawan Raunak Dhillon 

(RP), 

Misha(COC), 

Ruby Singh Ahuja 

9.  Comp. App. (AT) 

(Ins) No. 292 of 

2019 

Essar Bulk Terminal Ltd. 

Vs. 

State Bank of India& Ors. 

With 

Prachi Johri Raunak Dhillon 

(RP), 

Misha(COC), 

Ruby Singh Ahuja 

10.  Comp. App. (AT) 

(Ins) No. 293 of 

2019 

Arkay Logistics Ltd. 

Vs. 

State Bank of India & Ors. 

With 

Sumesh Dhawan Raunak Dhillon 

(RP), 

Misha(COC), 

Ruby Singh Ahuja 

11.  Comp. App. (AT) 

(Ins) No. 300 of 

2019 

Arfin India Ltd. 

Vs. 

State Bank of India & Ors. 

With 

Anand Varma Raunak Dhillon 

(RP), 

Misha(COC), 

Ruby Singh Ahuja 

12.  Comp. App. (AT) 

(Ins) No. 302-303 

of 2019 

Ideal Movers Pvt ltd 

Vs. 

State Bank of India & Ors. 

With 

Anand Varma Raunak Dhillon 

(RP), 

Misha(COC), 

Ruby Singh Ahuja 

13.  Comp. App. (AT) 

(Ins) No. 304-305 

of 2019 

Shubham Cargo Movers 

Vs. 

State Bank of India & Ors. 

With 

Anand Varma Raunak Dhillon 

(RP), 

Misha(COC), 

Ruby Singh Ahuja 

14.  Comp. App. (AT) 

(Ins) No. 332-333 

of 2019 

Sakar Industries Pvt Ltd 

Vs. 

State Bank of India & Ors 

With 

Anand Verma  Raunak Dhillon 

(RP), 

Misha(COC), 

Ruby Singh Ahuja 

15.  Comp. App. (AT) 

(Ins) No. 337 of 

2019 

 

Mahendra Aluminium Company Ltd 

Vs. 

State Bank of India & Ors 

With 

Anand Verma Anupam Prakash, 

Ishan Gaur 

16.  Comp. App. (AT) 

(Ins) No. 338 of 

2019 

 

Global Transnational Trading FZE 

Vs. 

Satish Kumar Gupta (RP) 

of Essar Steel India Ltd. & Ors. 

With 

Dhaval Mehrotra Vaijayant Paliwal 

17.  Comp. App. (AT) 

(Ins) No. 345 of 

2019 

Gujarat Energy Transmission Corporation 

Ltd. 

Vs. 

State Bank of India & Ors. 

With 

Ranjitha 

Ramachandran 

Raunak Dhillon 

(RP), 

Misha(COC), 

Ruby Singh Ahuja 

18.  Comp. App. (AT) 

(Ins) No. 349 of 

2019 

 

Dakshin Gujarat Vij Co. Ltd. 

Vs. 

Satish Kumar Gupta  

Resolution Professional,Essar Steels Ltd 

& Ors. 

With 

Pradeep Misra Raunak Dhillon 

(RP), 

Misha(COC), 

Ruby Singh Ahuja 

19.  Comp. App. (AT) 

(Ins) No. 361 

of 2019 

State Tax Office (3) 

Vs. 

Essar Steel India Ltd. & Anr. 

With 

Hemantika Wahi Raunak Dhillon 

(RP), 

Ruby Singh Ahuja 

20.  Comp. App. (AT) 

(Ins) No. 374 of 

2019 

 

Indian Oil Corporation Ltd. 

Vs. 

Satish Kumar Gupta & Ors. 

With 

Rajat Navet Tarun Agarwal  
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21.  Comp. App. (AT) 

(Ins) No. 375 of 

2019 

 

Karur Vysya Bank Ltd. 

Vs. 

Satish Kumar Gupta & Anr. 

With 

Anjan Chakraborty Tarun Agarwal 

22.  Comp. App. (AT) 

(Ins) No. 376 of 

2019 

Bharat Petroleum Corporation Ltd. 

Vs. 

Satish Kumar Gupta & Ors. 

With 

Rajat Navet Tarun Agarwal 

23.  Comp. App. (AT) 

(Ins) No. 428 of 

2019 

 

 

With Defects 

Hill View Hire Purchase Pvt Ltd. 

Vs. 

Satish Kumar Gupta, 

Resolution Professional for Essar Steel 

India Ltd (ESIL) 

With 

Anand Verma  Raunak Dhillon 

(RP), 

Ruby Singh Ahuja 

24.  Comp. App. (AT) 

(Ins) No. 429 of 

2019 

 

With Defects 

D.R. Patnaik. 

Vs. 

Satish Kumar Gupta 

Resolution Professional for Essar Steel 

India Ltd (ESIL) 

With 

Anand Verma Raunak Dhillon 

(RP), 

Ruby Singh Ahuja 

25.  Comp. App. (AT) 

(Ins) No. 449 of 

2019 

MSTC Ltd. 

Vs. 

Essar Steel India Ltd & Ors. 

With 

Pallavi Pratap Raunak Dhillon 

(RP), 

Ruby Singh Ahuja 

26.  Comp. App. (AT) 

(Ins) No. 454 of 

2019 

Oil and Natural Gas Corporation Ltd. 

Vs. 

Satish Kumar Gupta & Ors. 

With 

Sanjeev Kapoor  Raunak Dhillon 

(RP), 

Ruby Singh Ahuja 

27.  Comp. App. (AT) 

(Ins) No. 517 of 

2019 

Gail (India) Limited 

Vs. 

Satish Kumar Gupta, R.P. of Essar Steel 

India Ltd. 

With 

Vikas Mehta Ruby Singh Ahuja 

28.  Comp. App. (AT) 

(Ins) No. 518 of 

2019 

Gail (India) Ltd. 

Vs. 

Satish Kumar Gupta, 

RP of  Essar Steel  India Ltd. 

Vikas Mehta  Ruby Singh Ahuja 

   

03: 00 PM 

 

    For Orders 

29.     Comp. App. (AT) 

No. 346 of 2018 

 

Union of India 

Vs. 

Infrastructure Leasing and Financial 

Services Ltd. & Ors. 

With 

S. Ramdakantha Gauri Rasgotra 

30.  Comp. App. (AT) 

No. 347 of 2018 

Infrastructure Leasing and Financial 

Services Ltd. 

Vs. 

Union of India & Ors. 

With 

Karan Khanna Gauri Rasgotra 

31.  Comp. App. (AT)  

No. 422 of 2018 & 

I.A. No. 78 of 2019 

S. Rengarajan 

Vs. 

Union of India, Ministry of Corporate 

Affairs  

With 

 

Niraj Kumar Sanjay Shorey-

MCA 
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32.  Comp. App. (AT) 

No. 24 of 2019 

 

Arun Kumar Saha 

Vs. 

Union of India, Ministry of Corporate 

Affairs. 

Tishampati Sen Sanjay Shorey-

MCA 

Ashish Mujhi 

33.  Comp. App. (AT) 

No. 115 of 2019 

 

 

Aakanksha Bawa 

Vs. 

Union of India, Ministry of Corporate 

Affairs. 

With 

Sachin Midha Sanjay Shorey-

MCA 

 

34.  Comp. App. (AT) 

No. 116 of 2019 

Asha Kiran 

Vs. 

Union of India, Ministry of Corporate 

Affairs 

Sachin Midha Sanjay Shorey-

MCA 

 

  For Hearing 

35.  Comp. App. (AT) 

(Ins) No. 139 of 

2018 

 

Vishal Vijay Kalantri 

Vs. 

DBM Geotechnics&ConstructionsPvt. Ltd. 

& Anr. 

 

S.Santanam 

Swaminadhan  
Shivank Diddi-R1 
I.P.S. Oberoi 
Kunal Vajani-RP 

36.  Competition 

Appeal (AT) No. 

19 of 2017 

 

Meru Travels Solutions Pvt. Ltd. 

Vs. 

Competition Commission of India 

&Ors. 

With 

Sonal Jain Nisha Kaur Uberoi 

 (R-1) 

37.  Competition 

Appeal (AT) No. 

20 of 2017 

 

Fast Track Call Cab Pvt. Ltd. 

Vs. 

Competition Commission of India 

&Ors. 

Sonal Jain Nisha Kaur Uberoi 

 (R-1) 

 

 

Copy to: - 

1. Notice Board                                                                                                            By Order 

2. Reception           -sd/- 

3. Record File                                

4. Website: www.nclat.nic.in                                                                                   Registrar         

http://www.nclat.nic.in/

